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(b) aDd (c). The reba bUha don measures 
for the sufferers/vi c·ti ms un touchabiUty 
offences are taken by the concerned State 
Governments/U.T. Administrations irrespe­
ctive of the fact where the collected 
amount of such fin·e is given to the Govern­
ment or sufferers. 

Asss Itance of Central Reserve Police Force 
Sought by States 

5713. SHRI D.D. PATIL·: Will the 
Minister of HOME AFFAIRS be pleased to 

sta te : 
'" 

(a) how many times assistance of 
Centra 1 Reserve Police Force w~s sought 
by the State Governments during (he years 
1982-83, 1983-84 and 1984-85; 

(b) th~ typ("s of incidents for which 
such' ~ssistance was sought; and 

(c) in how many casses Government 
accorded to the requests of State Govern-

ments'1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): 
(a) to (c). Centfa~ Reserve Police Force is 
primarily meant for assisting the State 
Governments in the maintenance of Law 
and order. Sta te Governments made ff'quests 
from time to time for deployment of CRPF 
when the State Armed Police units are found 
inadequate. As and when such requests are 
received, the Central Governmant analyses 
the quantunl of force rtquired, the serious­
ness and urgency of situation, duration for 
which the force is required etc. and sends 
the CRPF to States taking into account 
the demands received and the reserves 
avaiJable at hand. The number of coys of 
CRPF that were made available to various 
States/UTs for Jaw and order. duties during 
the period from March 19~2 to February 
1985 is given in the attached statement 
laid on the Table of thg House. 

[Placed in Library. See, No. LT.II09/BSJ 

Setting up of a National Security Council 

5714. SHRI MAHENDRA SINO~: 
Will the Minister of EXTERNAL AFFAIRS 

be pleased to state: 

(a) whether SU8gcstion for !leUin, up of 

a natioDa' security couDcil to ·ptO¥" 
orB,aDjs.tional structU.re ,to liDIe roreilD 
policy ·objectiv~s with the other SPilt io 
technology, ·weapODS, trade aAd Inanee fa 
receiving consideration of Government; 

(b) if so, whether Government propoae 
to set up such a council; and 

(C) if so, the details thereof and if not, 
the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI KHURSHEBD ALAM KHAN) : 
<a> to (c). Tbe Government of India are 
aware tf at suggestions have been made for. 
the setting up of a National Security 
Council. There is no proposal. at present, 
for the setting up of such a council. The 
Government, however. realise the impor­
tance of having an iotergrated view of 
Ind ia '8 securi ty t which incJudes foreign 
policy, and wi)) continue to rC!view, frem 
time to time, the efficacy of existing 
institutional mechanisms. 

Production of Radio Receivers 

5715. SHRI RAM RATAN RAM: 
SHRI DHARAM PAL SINGH 

MALIK: 
Will the PRIME MINISTER be pleased 

to sta te the steps taken by Government 
for increasing the production of radio 
receivers in the country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCJENCB AND TECH­
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL) : Government 
bas taken following steps for increasing tbe 

production of radio receivers < in the 
country: 

.. 

I. Broad banding of Industrial IIcence­
To optirnal1y utilise the investment, 
broad bandina lic~nce wHl be i •• lied 
for cntertainme'nt electronics COYOf .. 

jog radio receivers, tape .. recorders, 
two.ln-ones, Amplifiers. Record 
Players, Record Cba'Dlers TV 'Sets 
(Black and White and . Colout). 
CCTV Systems, but excludjll.l those 
reserved for ,mall s~10. 



, 2. A"allability of jDdlgeaoos eo_PODeDtI 
at reBsoaable Price-It is proposed 
to de-reserve some of the compo­
nents, reserved for amall scale so 
that organised sectors could manu­
facture them in large volume which 
will result in reduction of the cost 
of such com,ponents. 

3. AbOlition of radio licence fee­
Government has abolished Broad-
casting Radio Licence (BRL) aod 
Dealers, Possession Licence (DPL). 
which will greatly help in opening 
up newer market chaonels specially 
in rural areas. 

4. Radio Receivers manufactured by 
small scale units upto the cost 
of Rs. 165/- are exempted from 
excise duty. 

Import Policy for Electronics 

5716 SHRI S.B. RAMAIAH : Will 
the PRIME MINISTER be pleased to 
state: 

'(a) whether free for all imports policy 
for electronics is likely to affect indigenous 
interests; 

(b) if so, reasons for this shift in 
policy; 

(c) whether the ,smuggled quarts, diaital . 
watches are seJUna at Rs .. 30-40 a piece aJ)d 
jf so whether Government will import . . 

such watches in large quantities and market 
tbrpUlb public distribution system untjJ 
SQch time the manufacture thereof is 
started in the country; and 

.(d, wheth.er Government wilJ foHow 
s~ilar pra8m~ti~, policies in respe~t ~( 
VCRs aDd Colour TVs and ElectronIC 
equipment for Doctors aDd professionals '1 

THB MINISTER OF STATE IN THE 
MINISTR.)( OF S.CIBNCE AND TECH­
NOLOGY AND IN 'THB DEPARTMENTS . " , 

OF OCEAN DBVELOPMBNT. ATOMIC 
ENB~GiY" SPACE AND .B~BCTRONICS 
(_I,.'Sa,IVkAJ y. IPATJ~): (a), ,od 1<b.)·; 
Tii~~e' . is' no shift" in the PoJicY. Ho~~ver,' 
to take advantage of the "advancement in 
e"""", illaPOCJ· .<-£ ~tecllnol~, will:be 
PfI~jfr_:;'.,Q ;.'MIAP, ",'j' .PDI;.Rr_t't;. 
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electronic base in the country. However, 
industries will be encourased to establish 
inhouse technology base so tbat repeated 
import of technologies does not have to be 
resorted to. 

(c) Yes, Sir. As regards import and 
marketing of such watches, metter is under 
considera tion. 

(d) 'No, Sir. Government has no plan 
to import VCRs and Colour TVs, etc. 

"Institute for Research aod Study on 
Environment at Bhopal" 

5717. SHRI PRATAP BHANU 
SHARMA: Will the PRIME MINISTER 
be pJeased to s ta te : 

(a) whether the Union Government 
have proposed an institute for research and 
study on environment at Bhopal in Madbya 
Pradesh; 

(b) if so, tbe details thereof; 

(c) whether the foundation stone was 
laid by Jate Prime !,-finister Smt. Indira 
Gandhi in 1982; and 

(d) if so, the progress of this project 
uptil now? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT ,AND 
FORESTS (SHRI VIR SEN) : (a) No, Sir. 

(b) to (d). Does- not arise. 

R~mmeQdations of Committee on 
Peaceful Uses of Outer Space 

57J8. SHRI N. VENKATA RATNAM: 
Will tbe Minister of EXTERNAL 
APFAIRS be pleased to state: 

(a) did the 39th United Nations Gene­
ral Assembly consider the recommeoetkms 
or the Committee on Peaceful' 'U~~,,;:' of 
Outer Spacelfi(COPUOS); 

'(bj if 10, the result tbereof;' aDd 

.. (.) ,_ 'istand t.ken by {1.S.. .04, o'bor 
W.tel1\>Gti)\lp Q)D this s~ddwt ?, 




